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Overdrafts by Slates 

4482 . SHRI Cl-lITTA MAHATA : 
Wi l l  the Min i s ter of FINANCE be 
pleased to s tate : 

(a) whether i t  is a fact tha t some 
of the State Governmen ts have asked 
the Cent re to continue the overdra ft 
faci l i ty for the Deve lopment of S ta te � ;  
and . 

THE M INISTER OF STATE IN 
THE M I NISTRY OF FINANCE 
(S H R I  S . M .  K RISHNA) : (a ) The Plan 
ou t lays of  a l l  the States for 1 983-84 
were fu l ly financed by the S tates ' own 
resource s and Cen tra l ass is ta nce, at the 
t i me of t he i r  formula t ion , The States 
shou ld t here fore have no d ifficulty in 
fina ncing the i r  developmen ta l  out lay. 
Overdra fts a ri se d ue to temporary im
ba lances in the flow of rece ipts and the 
pace of ex pend i t u re .  Where overdrafts 
arc persi s t i ng,  <l i scussions have beon 
held w i t h  t he  S l a t es to explore the 
poss i b i l i t y  of reducing/c l imioatlng 
ove rd ra ft s .  

(h)  Doc� not  ar ise .  
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